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SRAVANA 11, 1889 (SAKA) Amwer to 
S. N. Q. 

Shri ShIv Kumar Sha8trI: 
slut Bam Avtar Sharma: 
Shrt Marand!: 
Shri DartiayaJ DeV&'IID: 
Shri S. M. Banerjee: 
Shri Madhu Limaye: 

Will the Minister of Dome Malrs be 
pleased to state: 

(a) whether it is a fact that the 
NizDm of Hyderabact has requested for 
an increase in his privy purse; 

(b) whether it is also a fact that he 
has requested for the continuance of 
payment of compensation for Sarf-e-
Khas, the late Nizam's personal 
Estate; and 

(C) if so, Government's 
thereto? 

reaction 

The Minister Of Df.lme Mairs (Shrt 
Y. n. Chavan): (a) Yes Sir. 
(b) Yes Sir. 

(c) As regards (a), Government are 
not considering any increase. A3 
regards (b) the &mount was paid from 
State reveunes and a reference has 
been made to the StatEo Government. 

Housmg Census 

7118. Shri Bardayal DevllID: 

Shri Shanb Nand: 
Shri Shri Chand Goel: 

Will the Minister of Home Mairs 
tie pleased to state: 
(a) whether>' GOve!!'nment propose 

to conduct a housing census in the 
country m 1971; 

(b) if so, the details threeof; and 

(c) the purpose it would serve? 

The Deputy Mlnlster In the MInis-
1ry 01 Dome Mairs (Shrl K. S. 
Ramaswamy): (a) Yes, Sir. 

(b) It is proposed to collect cer-
'tam data on housing at the stage of 
bouse-listing which is undertaken 
as a preliminary to population cen-
sus. It will relate, inter alia, to the 
-purposes for which the houses are 
used, the material of wall, roof and 
floor, the number of rooms occupied 
by household ana whether the house-
hold lived in owned or rented houses. 
oOn a eample basis additional data 
.on a,e of the house, tacllitiel Iyall· 

able IIICh as water supply, e1edti. 
e!ty, privy etc. are allo proposed to 
De o~e  Draft. schedules ot 
houselist are, however, yet to be 
ftnalised. 

(c) The data collected would yield 
useful economic and sociolOgical 
data. 

mtra-Leftlsts ill Naxalbari 

'7'719. Shri C. K. Bhattacharyya: Will 
the Minister of Home Mairs be plea&-
ed to state: 

(a) whether his attention has been 
drawn to the reported declaration of 
the ultra leftists in N axalbari to 
carryon their struggle in defiance of 
the State Government's ultimatum; 

(b) whether in pursuance of this 
decision, a massive attack by BOO arm· 
ed raiders was launched in a village 
in the adjacent Kharibari P.S. on the 
7th July, 1967; and 

(c) whether this happened simul-
taneously with the m'arching of bands 
ot armed police into the rebel strong-
hOld In Naxalbari? 

The Minister of State in the MInls-
try of Home Affairs (Shrl Vldya 
Charan Shukla): (a) Yes, Sir. 

(b) and (c). On the 7th July bet-
ween 10'45 hours and 13'35 hours 
police organised a route march bet-
ween Naxalbari and Atal (Tea Estate) 
covering a distance of four miles. On 
the same day between 14 hours and 
18'30 hours about 2001300 miscreants 
set fire to a house of village Bhata-
goch, looted a house and assaulted a 
person of Kharibari Tea Estate under 
the jurisdiction of Kharibari Police 
Station. Three cases under different 
Sections of the Indian penal code have 
'>een started in connection with thele 
incidents. 

SHORT NOTICE QUESTIONS 

8horta«e of W8Ions in Gajarat 

SNQ. CO. Sbrl VlreJUtraltamar 8bah: 
8rtraJ MechraJJI DbnIl· 
pdhra: 

Will the Minister of BaD".,. be 
pleued to ltate: 



AN1Der to S.N.Q. AUGUST 2, INT Re. Questton 01 
Privilege 

(a) whether Government are aware 
that huge .toekll of dolomite, salt, 
cotton and cotton seeds have been ly-
ing uncleared fOr want Of wagon allot-
ment at different places in Gujarat 
while the industries are starving for 
want of cotton and dolomite and enor-
mous stock of these commodities have 
been washed off and spoiled in the 
eurrent rainy reason; 

(b) if sO, what is the total wagon 
requirement fOr the smooth clearance 
of these commodities per month during 
the working season and what is the 
average wagon availability for them 
during this period; and 

(c) what steps Government are tak-
ing to ensure smooth clearance of these 
commodities in Gujarat in future and 
to clear out the present stocks expedi-
tiously? 

nae Minister 01 Railways (Shrt C. 
H. Poonacha): (a) to (c). The loading 
01 dolomite and salt during the period 
from January to 20th July 1967 has 
been better as compared to the cor-
responding period of last year. The 
loading 01 full pressed cotton on the 
whole and cotton seeds from Metre 
Gauge stations wa~, however, less due 
to less offering of traffic. 

2. The loading Of dolomite from 
Chhota Udepur region could not, hoW-
ever, keep pace with the level of 
indents as trains on the Chhota Ude-
pur-Miyagam ~arrow Gauge section 
were running only during day time. 
Night running was introduced by spe-
cial arrangement from 8-7-67, as a re-
wIt of which loading 01 dolomite wa. 
stepped up to 57 wagons per day dur-
ing the period 8-7-67 to 20-7-67 as 
against 27.6 wagons per day during 
the period 1-7-67 to 7-7-67. 

S In case of salt traffic, 1284 Broad 
a~ge wagons and 1791 Metre Gauge 
wagons were loaded more this year 
during the period from 1st January to 
20th July, 1967 as compared to the 
corresponding period of last year. 
There waa, however, some gap between 
loading and demand on the Metre 
,auge due to prellW'e on ran transport 
for movement of imported foodgraia 
from Kandla to d.unatloDl lD U. P. 
and BIhar. 

.. In spite 01 this, every effort a 
being made to clear the traffic in dolo-
mite, salt and ('otton seeds as expedi-
tiously as possible. 

11 hrw. 

RE: CALLING A'l"I'ENTION TO 
MATl'ER OF URGENT PUBLIC 

IMPORTANCE 

(Procedure) 

Mr. Speaker: Mr. Samar Guha .... 
He is not present. 

Then we go to papers to be laid on 
the Table. 

PAPERS LAID ON THE TABLE 

ANNuAL ACCOUNTS OF THE UNIVERSITY 

GRANTS COMMISSION FOR THE YEAlt 

1965-66, ETC. 

nae MinIster of Education (Dr. 
Trtguna 89): I beg to lay on the 
Table--

(1) A COpy of the Annual Ac-
counts of the University Grants 
Commission for the year 1965-86, 
together with the Audit Report 
thereon, under sub-section (4) of 
section 19 of the University 
Grants Commission Act, 1956. 
[PIeced in Library. See No. LT-
1279/67]. 

(2) A copy of the Annual Re-
port of the Indian Institute of 
Technology, Kanpur, for the year 
1965-66. [Placed in Library. See 
No. LT-1280/67]. 

11.11 hrw. 

RE. QUESTION OF PRIVILEGE. 

Shri P. Bamammti (MaduraD: 1 
have given notice of a privilege mo-
tion. Normally I do not raise any-
thing In a privileged manner. I have 
liven notice of a privilege motion tW() 
days back and yesteraay when we 
had a discussion, you were good enough 
to say that we would take it up today. 
1'he Deputy Secretary also came and 
told me that it would be taken up 
today. I would only politely point out 
that the privilege motion, of which I 
had given notice, was based upon facts. 
for example, the !'irIt Report of the 
Pri"tilepl CommIttee. LIk Sabha, jJI 




